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[faerR arferfs= 05, 2020]
fer faf@m (der-3) sfafas, 2020

fer wog w1 dfed M ¥ ¥ saum i # M 31 "5 2021 R @H
BN a7 a¥ & A Harsli & i rew iR faEnT it e & faw afatee o

IRA TORET & FHeokd ay ¥ R v fam dsa g el &9 3 @8
fafafa 2 -

1. @< W, AR ol U | —
(1) == ofafEw Mer [fFEn (Fer-3) s, 2020 %1 S g |
(2) zow GER el ER T W OB |
(3) =E 01 i 2020 &% 99 ¥ Yg<l 2r

2. 202021 9§ & @ Rer ww A B % ¥ A 22777,32,09,000
(FEE TR W A TETR HAS SE d@ A T9R) §9 H Ml | — fER ™
H draa E W ¥ @ oAEtEH wl AgEEl b WE-2 W Siaiad darsl 4 gy H,
01 i@, 2020 &1 & W a1 a8 & aRM PAA & fFada ¥ 8F o & =29
H g H T, HA 22777,32,09,000 (AEF TR AW Al GdECR FAS dE@ Arg Al
TR) w9, S oz ofafem @ oggEt ¥ wrw-e W Sfwfaa wfyr & eifas = 2rm,
IREANIES IR SC

3. arar-1- 39 e & g9 fER ™9 & d9fha B "7 9 Mern &
foro oiferp iR, 01 oTdie, 2020 #H1 g BN o a9 ¥ FeUd FggEl W Ifeafad
AT IR wWAEHI & W 2R oIk S9e d@9g H fafvalsa s SRem |

ST
(M@ 2 R 3 T™W)

|/ Ifrs Rk (wual #)
A |ar ¥ e AT ar RSES|
hicl g~ R Mg argem | A W wiRa
1 2 3 4 5 6
o RUSES] 13,27,10,000 13,27,10,000
01 CIE
goil 0 0
o g v e e RS R 54,80,81,000 54,80,81,000
s golt 2,88,34,000 2,88,34,000
RS RS 0 0
03 W feHfor fawmT _
golt 7,06,47,000 7,06,47,000
XTSI 86,00,000 86,00,000
04 AHed dfgaad 99T
goil 0 0
RIS 0 0
05 AT AT ;
kSl 0 0
R 2,50,00,00,000 2,50,00,00,000
06 fatEs o
gail 0 0
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ST
(aRmE 2 SR 3 TJ)
AT/ L srtfere IRt (WAl #)
A Jar & e AT @ ToTe
hicll g~ R Mg a/gem | A W wiRa
1 2 3 4 5 6
RIS 0 0
07 FrmeetT fasm _
gail 0 0
og | T T o g e 0 0
T goft 0 0
RIS 10,00,000 10,00,000
09 TEHMIAT FIART :
gail 0 0
RIS 32,60,42,10,000 32,60,42,10,000
10 Setl T .
goll 1,68,04,00,000 1,68,04,00,000
S RIS 62,81,000 62,81,000
11 by by
T FHOT TART ot 0 0
RIS 3,29,57,000 3,29,57,000
12 forer forstreT _
goll 81,53,97,00,000 81,53,97,00,000
RIS 0 0
13 e A .
gail 0 0
, RIS 0 0
14 RO TR .
goil 0 0
RIS 0 0
15 L) .
gail 0 0
RIS 5,01,80,00,000 5,01,80,00,000
16 ECIECIEIREE ) :
goil 0 0
RIS 0 0
17 O [T .
goil 0 0
e v SudEEr dweer | OO 3,24,65,30,000 3,24,65,30,000
18
farT goh 0 0
et R RIS 1,65,27,84,000 1,65,27,84,000
19 ? a:r qa- .
goil

0
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(M@ 2 R 3 T™W)
|77 / 3 _ e IRET (WAl #)
A Jar & e AT @ ToTe
e &R QT Y agem | AR w) wiRa
1 2 3 4 5 6
NSES] 4,50,21,000 0 4,50,21,000
20 e gt .
gail 0 0 0
NSEE] 21,66,39,66,000 0 21,66,39,66,000
21 fRrem fermT .
goil 0 0 0
NSES] 1,30,30,21,000 0 1,30,30,21,000
22 EEEEII .
gl 2,80,00,000 0 2,80,00,000
RIS 25,23,000 0 25,23,000
23 SEr fawE .
gail 0 0 0
RIS 0 0 0
24 el U SEqsh e .
goil 0 0 0
RIS 41,16,78,000 0 41,16,78,000
25 gE wrateehl faEe :
gail 17,00,00,000 0 17,00,00,000
RTST 49,92,000 0 49,92,000
26 ELEGEICEICEIL] .
gail 0 0 0
RIS 21,03,01,000 0 21,03,01,000
27 [EIEMEEIU] :
goil 0 0 0
RTST 0 1,31,14,000 1,31,14,000
28 I= A .
gail 0 0 0
RIS 0 0 0
29 e ud gdd fqer .
goil 0 0 0
RIS 1,000 0 1,000
30 AT BT faamT :
goil 0 0 0
RIS 0 0 0
31 SECEEEIEIER I :
goil 0 0 0
RIST 7,62,22,000 0 7,62,22,000
32 [EEISEES| )
kSl 0 0 0
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(M@ 2 R 3 T™W)
|77 / 3 _ e IRET (WAl #)
A Jar o | AT AT T
weEn g~ R Mg a/gem | A W wiRa
1 2 3 4 5 6
RIS 40,00,000 0 40,00,000
33 TEFT UM &R :
gail 0 0 0
RIS 0 4,48,00,000 4,48,00,000
34 feerR s e SAER :
gail 0 0 0
RIS 3,01,31,000 0 3,01,31,000
35 AT Td o et :
gl 10,00,00,000 0 10,00,00,000
N - RIS 3,00,00,00,000 0 3,00,00,00,000
36
T goft 0 0 0
RIS 0 0 0
37 IO R 9T :
goil 0 0 0
N N RIS 41,00,000 0 41,00,000
38 . ’
RIS 27,97,98,01,000 0 27,97,98,01,000
39 el ueEe  fqueT .
gail 0 0 0
40 T uf e RIS 1,27,35,72,000 0 1,27,35,72,000
farT goh 0 0 0
RIS 1,50,00,00,000 0 1,50,00,00,000
41 gy fFEeT T .
goil 15,00,00,00,000 0 15,00,00,00,000
RIS 0 0 0
42 T feehred faerT .
goil 0 0 0
RIS 1,34,05,000 0 1,34,05,000
43 s wd rafernt e :
goil 0 0 0
erEfad e wd RIS 2,50,00,000 0 2,50,00,000
44 S RGESESESINECIS :
Rt kSl 0 0 0
RIS 83,00,000 0 83,00,000
45 T SAF e .
goil 0 0 0
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ST
(aRmE 2 SR 3 TJ)
AT/ .. . At NIRMET (Buat #)
A Jar e 7T A RISk
hicll g~ R Mg a/gem | A W wiRa
1 2 3 4 5 6
NSRS 4,74,11,000 0 4,74,11,000
46 gge fam .
gail 0 0 0
NSRS 2,000 0 2,000
47 qieres  faum .
gail 0 0 0
TR | wd eTEr| N 0 0 0
48 fr -
i ol 0 0 0
NSRS 0 0 0
49 ESECEICEERI] .
gail 0 0 0
NSRS 0 0 0
50 NEREESEGEICEIER I :
goil 0 0 0
NSRS 25,46,87,35,000 0 25,46,87,35,000
51 AT e AT :
goft 27,43,79,000 0 27,43,79,000
ART ST 1,28,82,33,35,000 5,79,14,000 1,28,88,12,49,000
AT goi 98,89,19,60,000 0 98,89,19,60,000
HEERT 2,27,71,52,95,000 5,79,14,000 2,27,77,32,09,000
fER—ISIUTa @ SR ¥,
o WMo =R,
WHR & Afaq|
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[Bihar Act 05, 2020]
THE BIHAR APPROPRIATION (No.-3) ACT, 2020
AN
ACT

TO AUTHORISE PAYMENT AND APPROPRIATION OF CERTAIN AMOUNT
FROM AND OUT OF THE CONSOLIDATED FUND OF THE STATE OF BIHAR FOR
THE SERVICES DURING THE YEAR ENDING ON THE THIRTYFIRST DAY OF
MARCH, 2021.

Be it enacted by the Legislature of the State of Bihar in the seventy-first year of
Republic of India as follows:-

1. Short title, extent and commencement .:-

(1) This Act may be called the Bihar Appropriation (No-3) Act, 2020.
(2) It shall extend to the whole of the state of Bihar.
(3) It shall come intoforce with effect from 1st April 2020.

2. Withdrawal of total Rs.- 22777,32,09,000 (Rs. Twenty two thousand seven
hundred seventy seven crore, thirty two lac and nine thousand), out of the Consolidated
Fund of the State of Bihar for the year 2020-21.- Total of Rs.- 22777,32,09,000 (Rs. Twenty
two thousand seven hundred seventy seven crore, thirty two lac and nine thousand), which
will not be more than the amount mentioned in column 6 of the schedule of this Act may be
withdrawn from the Consolidated Fund of the State of Bihar to meet various expenses to be
incurred related to the payment during the year commencing from 01 April, 2020 in relation
to the services mentioned in column 2 of the Schedule of this Act.

3. Appropriation.- The amount authorized for withdrawal from and out of the
Consolidated Fund of the State of Bihar under this Act will be for the purposes and services
mentioned in the Schedule concerned related to the year commencing from first day of
April, 2020 and will be appropriated in respect of them.

Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to which the Reve.nue Grant made Charged on the
number appropriation relates Capital by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Revenue 13,27,10,000 0 13,27,10,000
01 Agriculture Department .

Capital 0 0 0
02 Animal and Fisheries Revenue 54,80,81,000 0 54,80,81,000
Resource Department Capital 2,88,34,000 0 2,88,34,000

R
03 Building Construction evenue 0 0 0
Department Capital 7,06,47,000 0 7,06,47,000

R
04 Cabinet Secretariat evenue 86,00,000 0 86,00,000
Department Capital 0 0 0

. R
05 Secretariat of the evenue 0 0 0
Governor Capital 0 0 0




8 fgR TToTe (Ir™TeRT), 10 39Fd 2020
Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to whichpthg Revenue Grant made Charged on the
number appropriation relates Capital by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Revenue 2,50,00,00,000 0 2,50,00,00,000
06 Election Department
Capital 0 0 0
Revenue 0 0 0
07 Vigilance Department .
Capital 0 0 0
R
08 Art, Culture and Youth evenue 0 0 0
Department Capital 0 0 0
Revenue 10,00,000 0 10,00,000
09 Co-operative Department :
Capital 0 0 0
Revenue 32,60,42,10,000 0 32,60,42,10,000
10 Energy Department :
Capital 1,68,04,00,000 0 1,68,04,00,000
1 BC and MBC Welfare Revenue 62,81,000 0 62,81,000
Department Capital 0 0 0
Revenue 3,29,57,000 0 3,29,57,000
12 Finance Department :
Capital 81,53,97,00,000 0 81,53,97,00,000
Revenue 0 0 0
13 Interest Payment .
Capital 0 0 0
Revenue 0 0 0
14 Repayment of Loans
Capital 0 0 0
Revenue 0 0 0
15 Pension .
Capital 0 0 0
16 Panchayati Raj Revenue 5,01,80,00,000 0 5,01,80,00,000
Department Capital 0 0 0
Revenue
17 Commercial Tax 0 0 0
Department Capital 0 0 0
18 Food and Consumer Revenue 3,24,65,30,000 0 3,24,65,30,000
Protection Department Capital 0 0 0
19 Environment , Forest and Revenue 1,65,27,84,000 0 1,65,27,84,000
Climate Change Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
- Revenue
Appropriation to which the it Grant m.ade Charged. on the
number appropriation relates apita by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Revenue 4,50,21,000 0 4,50,21,000
20 Health Department :
Capital 0 0 0
Revenue 21,66,39,66,000 0 21,66,39,66,000
21 Education Department
Capital 0 0 0
Revenue 1,30,30,21,000 0 1,30,30,21,000
22 Home Department .
Capital 2,80,00,000 0 2,80,00,000
Revenue 25,23,000 0 25,23,000
23 Industries Department :
Capital 0 0 0
R
24 Information and Public evenue 0 0 0
Relation Department Capital 0 0 0
55 Information Technology Revenue 41,16,78,000 0 41,16,78,000
Department Capital 17,00,00,000 0 17,00,00,000
R
26 Labour Resource evenue 49,92,000 0 49,92,000
Department Capital 0 0 0
Revenue 21,03,01,000 0 21,03,01,000
27 Law Department .
Capital 0 0 0
Revenue 0 1,31,14,000 1,31,14,000
28 High Court of Bihar -
Capital 0 0 0
Revenue 0 0 0
29 Mines and Geology
Department Capital 0 0 0
R
30 Minorities Welfare evenue 1,000 0 1,000
Department Capital 0 0 0
R
31 Parliamentary Affairs evenue 0 0 0
Department Capital 0 0 0
Revenue 7,62,22,000 0 7,62,22,000
32 Legislature Capital 0 0 0
Revenue 40,00,000 0 40,00,000
33 General Administration
Department Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to which the Reve.nule Grant made Charged on the
number appropriation relates Capita by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Bihar Public Service Revenue 0 4,48,00,000 4,48,00,000
34 Commission Capital 0 0 0
Planning and Revenue 3,01,31,000 0 3,01,31,000
35
Development Department | capita) 10,00,00,000 0 10,00,00,000
Public Health Revenue 3,00,00,00,000 0 3,00,00,00,000
36 Engineering Department Capital 0 0 0
Revenue 0 0 0
37 Rural Works Department
Capital 0 0 0
38 Prohibition, Excise and Revenue 41,00,000 41,00,000
Registration Department Capital 0 0 0
Disaster Management Revenue 27,97,98,01,000 0 27,97,98,01,000
39
Department Capital 0 0 0
Revenue and Land Revenue 1,27,35,72,000 0 1,27,35,72,000
40 Reforms Department Capital 0 0 0
Road Construction Revenue 1,50,00,00,000 0 1,50,00,00,000
41
Department Capital 15,00,00,00,000 0 15,00,00,00,000
42 Rural Development Revenue 0 0 0
Department Capital 0 0 0
Science and Technology Revenue 1,34,05,000 0 1,34,05,000
43
Department Capital 0 0 0
SC & ST Welfare Revenue 2,50,00,000 0 2,50,00,000
44
Department Capital 0 0 0
Suaar Industries Revenue 83,00,000 0 83,00,000
ug
45 Department Capital 0 0 0
Revenue 4,74,11,000 0 4,74,11,000
46 Tourism Department
Capital 0 0 0
Revenue 2,000 0 2,000
47 Transport Department
Capital 0 0 0
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Schedule
(See Sections 2 and 3)
Sums not exceeding (In Rupees)
Grant/ Services and purposes
Appropriation to whichpthg Revenue Grant made Charged on the
number appropriation relates Capital by the Bihar Consolidated Total
Legislature Fund of the State

1 2 3 4 5 6
48 Urban Development and Revenue 0 0 0
Housing Department Capital 0 0 0
Revenue 0 0 0

49 Water Resources

Department Capital 0 0 0
50 Minor Water Resource Revenue 0 0 0
Department Capital 0 0 0
51 Social Welfare Revenue 25,46,87,35,000 0 25,46,87,35,000
Department Capital 27,43,79,000 0 27,43,79,000
Total Revenue 1,28,82,33,35,000 5,79,14,000 1,28,88,12,49,000
Total Capital 98,89,19,60,000 0 98,89,19,60,000
Grand Total 2,27,71,52,95,000 5,79,14,000 2,27,77,32,09,000

By Order of the Governor of Bihar,

P.C. Choudhary,
Secretary to the Government.
3refterd, AfAaTery qsuned,
fagR, geaT a1 yaifera ve gfsal
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Website: http://egazette.bih.nic.in




